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[Mr, Deputy Chairman]
The House stands adjourned
2.00 p.M.

The House then adjourned
for lunch at two minutes past
one of the clock.

till

The House reassembled after lunch at
two of the clock, MR. DerUTY CHAIR-
MAN in the Chair.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE
STEEP RISE IN PRICES OF ESSENTIAL
COMMODITIES—contd.

SHRI A, G. KULKARNI : Sir, the
statement given by the Government is at
least to me most discouraging because it

does not give any positive action on
behalf of the Government, how they
want to meet this challenge of rising

prices. If we see the facts which they
have belatedly admitted though not in
so many words, ultimately it amounts to
this that there was a price rise of 7.1 per
cent in the month ending June whereas
the rise was 3.5 per cent in May. This
shows how in one month the prices had
risen steeply. The reason given by the
Government is the seasonal character of
price trend. T can understand that there
will be some fluctuations due to seasonal
character in the prices. 1 can under-
stand that; it may be because of drought
conditions, delayed rains, floods etc. All
these things are there but by and large
this cannot be the sole reason. The Gov-
ernment has got a staggering buffer
stock of 9 million tonnes of foodgrains.
Only recently the Minister of State
stated in Calcutta that there is no appre-
hension of any scarcity in food because
they have ampie stocks. Even the
latest figures show that the production
has come down by two million tonnes.
Taking into view all these points I can-
not understand how the seasonal factors
can be justified for this rise. May 1
know from the Government whether it
is a fact that the index of general sup-
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plies or what is called production is
3.5 per cent out of which non-durable
items like sugar, textiles, edible oils,
glass, paper etc. have contributed to a
production rise of only 1.4 per cent as
against which the money supply has
gone up by 13 per cent.? So the main
culprit seems to be the staggering money
supply, these notes in circulation among
the public. The money supply now is
of the order of Rs. 1200 crores where-
as last year it was about Rs, 500 to
Rs. 600 crores. All this money with the
Central and the State Governments is
the main cause and unless the Govern-
ment can bring about some discipline
both in the States and at the Centre in
the matter of spending the condition
that developed in U.K. about the pound
is going to come about here also. There
is no doubt aboui it. Government has
to be very much disciplined in the
matter of money supply if they want to
curb the rise in prices. Therefore 1
want to know whether the Government
will indicate some positive steps to bring
about discipline in fiscal matters, parti-
cularly as regards this money supply. 1
can understand when they say that some
overspending was necessary because of
the Bangla Desh situation but not to
this extent. So what are the positive
measures under contemplation of the
Government in this regard?

Secondly, as I have already mention-
ed the production rise in respect of non-
durable items was only 1.4 per cent and
I want to know what steps they are go-
ing to take to increase production and
make a fair distribution. Government
must come farward with their policy
and say that these are the steps which
they propose to take and these are the
limits above which they will not be
allowed to go. For this purpose you
have to activate your public distribution
system.

I have got this record to show; there
is an article in the ‘Economic and Poli-
tical Weekly’ where they have stated
that there is reduced supply in the Pub-
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lic Distribution System itself and that is
why the prices are rising and the poorer
masses are not getting their supply. That
is the second point. And the last point
is what I want to make out. Now, as
you have rightly said, the All-India
Industrial Workers’ Consumer Price
Index has touched 238, And as per
what you call the Gajendragadkar
Award or Formula or whatever it is,
there is due a rise in the emoluments of
Government employees. I fully share
the concern of the Government emplo-
yees. But along with these there are
the vast masses in the unorganized sec-
tor, the landless labour in the rural
areas, and the peasants owning below
two or three acres of land, and the Gov-
ernment, if they really want to help all
these classes, they must realise that only
talking in terms of the cost. price and
wage policy will not do. Tt has never
worked and it is practically not possible.
It has only to activate the Public Dis-
tribution System and ruthlessly put
down speculation wherever it is possible
and curb the black money. I know it
and T can give you an example from my
practical knowledge. I live in Sangli in
Maharashtra. Round about, from
Mysore. . .

MR. DEPUTY CHAIRMAN : Mr.
Kulkarni, you must be brief.

SHRI A. G. KULKARNI: T am
making the last point. We are receiv-
ing trucks of groundnut oil every day.
If you want to have a practical policy,

procure all the groundnut oil at the
controlled price and supply it through
the Public Distribution System—if the

Government wants to be very positive.
So, what I want to know from the Gov-
ernment is this. Only activating the
Public Distribution System will not help.
It will be ruthless implementation of the
Government policy. As per my informa-
tion, the sugar price rise and the price
rise of groundnut oil and other edible
oils can only be curbed if you procure
all these materials and distribute them
through the Public Distribution System.
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In this connection I want some positive
action and [ want to know what the
Government want to do in this matter.

THE MINISTER OF FINANCE
(SHRI Y. B. CHAVAN) : Mr. Deputy
Chairman, Sir, the hon. Member has
asked me two or three very important
questions. His emphasis is on the posi-
tive steps that we should take. I think,
if at all we want to think in terms of
positive steps, we must first of all find
out what are the reasons for the pre-
sent situation. He said the Statement
is not encouraging because the situation
is not encouraging. I quite agree with
him and that is why I said we are all
concerned about it. Sir, I have made a
mention of the seasonal factors inci-
dentally. I have not given the emphasis
that this is entirely due to the seasonal
factors. But the seasonal character is
there because, as we see, in the course
of the last one and a half years or a
couple of years this steep rise has start-
ed taking place. Since May last there
has been suddenly some sort of an up-
gradation of the pressure on prices.
The reason, particularly if we see the
different items, is that there are some
items, non-durable items as he calls
them, but the main pressure is coming
from the food articles. Really speaking,
they are the major items. And even if
we further analyse the different food
articles, the real pressure is coming from
the food articles, and I have given cer-
tain figures that in some cases the rise
is nearly 34% or even 40% also. These
are in the case of some of the cereals
like jowar and bajra, even though the
country has got a stock of nearly 9 mil-
lion tonnes of wheat and other cereals
with the Food Corporation of India. But
the main difficulty about the cereals is,
as he himseclf knows because he comes
from one of those States, that nearly
three or four States, which are the main
producers of these cereals, like bajra
and jowar, have been suffering from
acute chronic famine conditions in the
last three years continuously. Now the
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[Shri Y. B, Chavan]

shortage of some cereals is having effect
more this time, and particularly that too
because of the delay in the monsoon.
Not only the delay in the monsoon but
there is the real threat of drought in
many States. So, some of these condi-
tions are there. He mentioned also the
question of money supply.

It is true that money supply is un-
reasonably high, but even then facts are
facts. He asked what steps we are
taking to bring about financial disci-
pline. Now, may I remind the hon.
House that last year, when many States
were suffering from floods and many
States were suffering from drought con-
ditions, hon. Members themselves said
that we would have to go to their help?

We did go to their help. We had to
spend more than a hundred crore of
rupees on natural calamities alone last

vear. Deficit financing has had to be
undertaken because of natural calami-
ties, because of the economic conditions
and because of the rise in the wages of
Government employees due to a rise in
the cost of living index. One thing de-
pends on another. I am not grumbling.
I am giving it. So, the money supply
increased. Deficit financing has had to
be resorted to last year in a large way.

SHRI A. G. KULKARNI : Without
any production.

SHRI Y. B. CHAVAN : Rightly, but
I cannot say that because there is no
production, I will not go to the help of
the people in difficulties on account of
natural calamities. As a positive effort,
production has to be increased which
I have said many times. There are two
positive steps that we have to take, One
is to make efforts to increase production
both in the agricultural and industrial
sectors. Secondly, we must organise the
distribution system very effectively.
These are the real steps. The other
things like the credit policy and fiscal
policy have also to be taken care of,
which we do.
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SHRI A. P, JAIN (Uttar Pradesh) :
What about agricultural production in
the future because of drought?

SHRI Y. B. CHAVAN: I am really
concerned about the agricultural pro-
duction, but as an ex-Agriculture Minis-
ter if he can give me some guidance, 1
will be willing to have it. I can only

ask Dr. Bhai Mahavir to offer some
prayers for me,
DR. BHAI MAHAVIR : You take

him as your Minister of Agriculture.

SHRI Y. B. CHAVAN : It is not in
my hands. These are the important
things which we have to do. He men-
tioned about the offtake of foodgrains.
I do not know wherefrom he got his
figures. He has every right to quote the
figures that he has, but I would like to
tell him that compared to last month
and the same month last year, the ofi-
take has gone up by mnearly 3 lakh
tonnes. Last May I think the offtake
was more than 5 lakh tonnes through
the public distribution system. This
May it has gone up to nearly 7.5 lakh
tonnes. It is not true that the offtake is
less. It is more. That means that the
public distribution system is working
well, but T admit that it has to work
still more effectively. There is no doubt
that there are some anti-social elements
and hoarders who are taking advantage
of the situation. We are telling the
State Governments to increase the pub-
lic distribution system.

SHRI A. G. KULKARNI: Black
money plays a very important part in
this.

SHRI Y. B. CHAVAN : I know.
These are big headings to which he is
referring. Certainly we have discussed
these matters and we are going forward
with certain steps. These are some of
the positive steps that we can think
of.

SHRI A. G. KULKARNI: What
about the increase in the cost of living
index and the Government employees?
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SHRI Y. B. CHAVAN : That for-
mula is there. That formula will ope-
rate when the time comes.

SHRI A. G. KULKARNI: What
about the non-organised sector, the
landless labour and others?

MR. DEPUTY CHAIRMAN : Mr.
Sakhalecha.

SHRI A. G. KULKARNI: Please

listen to me. I submit to you that I ask-
ed him two questions on the last point.
About the Government employees he
said that the formula would operate.
What about the unorganised sector,
particularly landless labour, small far-
mers? What do the Government pro-
pose to do?

SHRI Y. B. CHAVAN : We are
taking many steps to help the small
farmer. For the unemployed we are
trying to find some sort of work. This

is what we are doing.

DR. BHAI MAHAVIR : The state-
ment is an exercise in complacency. We
are being told that the monsoons are the
mischief-makers and so many things
have happened which the Government
could not control, natural calamities and
all these things, and in passing it has
been mentioned that monetary expan-
sion also has taken place. I would like
to know whether it is not a fact that the
Reserve Bank of India took an unusual
step of warning the Government that
unless deficit financing was checked
inflationary pressures would get out of
control, If that warning was given by
the Reserve Bank of India, I want to
know whether the Government paid any
heed to this warning, and if heed was
paid, how is it that during this busy
season the Government’s loans from the
Reserve Bank were Rs. 212 crores more
than they were in the busy season last
year? When the Government borrows
at a time when it is restricting credit to
the commercial sectors—and it is said
that a restrictive monetary policy is
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' being followed for the commercial sec-

tors—what it means is that the commer-
cial sector or the productive part of the
economy is starved of finance and the
Government more than makes up for
starving the commercial sector by lend-
ing for its own activities with the result
that we have here a situation in which
the people, the production, the industry,
the commerce, they were given some-
thing like Rs. 90 crores less than they
were given last year and the Govern-
ment itself spends something like Rupees
212 crores more than it spent last year.
This type of transfer of purchasing
power from the commercial or indus-
trial sector towards Government spend-
ing is transfer of resources from produc-
tive to unproductive use. This conver-
sion into unproductive use is the most
important factor responsible for the
creation of the present inflationary
pressures, present inflationary situation.
Anyway I would like to know from the
hon. Minister whether he has anything
to say on this analysis, whether he ac-
cepts it in totality or whether he dis-
agrees with it.

The statement, Sir, has mentioned that
the recent pressure on prices has be-
come a matter of concern. I am grate-
ful to the hon. Minister, Mr. Chavan,
for at least showing some concern, be-
cause only the day before yesterday the
Prime Minister had said that she was
not quite satisfied with the price situa-
tion. It is a gain upon that stand of
the Government if there could be any
improvement on what the Prime Minis-
ter has said and if that improvement
were in the hands of the Finance Minis-
ter. When deficit financing is respon-
sible for the current inflation and when
the Government is taking practically no
pains to economise in its spending, al-
though there is a mention of economy,
I would like to know from the hon.
Finance Minister—that is what we say
at the time of the Budget speech, that
is what we would like to know also—
what are the steps the Government
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[Dr, Bhai Mahavir]
have taken to economise in unproduc-
tive spending, non-plan expenditure, in
the frills and fanfare of various cere-
monial and ostentatious spending which
the Government is indulging in. We
are being told that Rs. 100 crores or so
are going to be spent for the Silver
Jubilee of independence, as if indepen-
dence is a human being which is going
to celebrate its silver jubilee and golden
jubilee and diamond jubilee, and one
would like to ask what would happen
after that, If that is the type of spend-
ing that is going on 1 would like to
know how far that spending is going to
be used for productive processes in the
country. If not, may 1 know whether
the Government has any steps to ¢€co-
nomise? Pointedly I would like to know
if the wasteful tours of Ministers for
party purposes—I would like to say
pointedly for Mr. Chavan’s information
that between 22nd and 26th June Mr.
Vidya Charan Shukla took a helicopter
from Delhi, flew to Hardwar for a
Congress workers’ meeting, delivered a
speech there and came back in the
helicopter to Delhi. Are the helicopters
in Government's possession meant for
the purpose of carrying Ministers from
place to place to deliver sermons to
their party workers? I would like
to know from the hon. Finance Minis-
ter whether they have any steps in view
to bring about economy really. We
have been saying and we have been
insisting that at least a 7 per cent cut
in Government’s non-productive spend-
ing should be there so that a 7 per
cent economy is possible. No steps
have been taken so far; no facts are
being quoted in support of any im-
provement to the economy. Only we
are being toid that steps are being taken
to economise. I would like him to tell

us what those steps are.

Sir, in addition to that there are cer-
tain prices which are directly under the
control of the Government, steel prices
for example. In the last session, Mr.
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here that no price rise would be permit-
ted for steel products. But only a few
days back, just before the session was
to begin, a price rise of something like
Rs. 85 per tonne has been permitted in
regard to steel products. I would like
to know if this is going to help the
control of prices and if so, in what
manner.

Thirdly, 1 would like to know. . .

MR. DEPUTY CHAIRMAN: 1
think that will be the last.

DR. BHAI MAHAVIR: I am only
mentioning points, I am not elaborating.
About sugar prices, he has mention-
ed that on a statutory basis the mills are
being asked to distribute 60 per cent of
their sugar production through fair price
shops. Is it not a fact that the
sugar position is a matter of great con-
cern today because the stock position
of last year is nowhere present with us
today to protect us against low produc-
tion. Last year we had some stocks
to protect us against any possible fall
in production. This year we do not
even have that and the Government 1s
still fiddling or tinkering with the sugar
policy. They do not have a long-term
sugar policy, they do not know how the
sugar production will increase. They
are merely saying that the production
should increase. If production were
such an obedient little girl to dance to
the tunes of Government’s wishes, that
would perhaps be understandable, but
unfortunately it is not so. I would like
to know what concrete steps are being
taken to improve sugar production.

He has mentioned about monetary
expansion, he has mentioned about
other factors. Three times during the
course of last year, budgetary taxation
proposals were brought by him be-
cause of which prices started rising then
itself. Every time we were assured,
he gave very brave promises that strict



201 Calling Attention

vigilance would have to be maintained,
that the prices would not be allowed to
rise. We would like to know what has
happened to all those brave promises.
Bangla Desh bas been mentioned. Why
is the Government still continuing to
charge the extra levies in the name of
refugee relief on postal articles, on
money orders, on stamps, on all types
of things? I would like to know if the
Government cannot give relief in this
matter.

Lastly, if the Government is really
very sympathetic to the sufferings ot
the poor people, I would like to know
what is being done to expedite the Re-
port of the Third Pay Commission and
whether the honourable Minister can
give an assurance that if that Report is
delayed any further, he would imme-
diately announce some interim relief. I
hope he would be able to get the Re-
port very expeditiously. We would like
to know when that is going to come.

SHRI Y. B. CHAVAN : The hon.
Member’s questions and statements are
a mixed bag because he has first of all
started giving me a lecture on reduc-
ing non-productive expenditure and
ended with asking for certain conces-
sions in anticipation of the Pay Com-
mission’s recommendations. Well, 1
have nothing to say about it, I am me-
rely. . .

DR. BHAI MAHAVIR : What about
ostentatious  spending of the Govern-
ment?

SHRI Y. B. CHAVAN: I am com-
ing to that because really speaking, my
exercise is not an exercise in compla-
cency. But your exercise is an exercise
in self-contradiction. This is all that I
have to say.

DR. BHAI MAHAVIR : Let us see
how you avoid it.

SHRI Y. B. CHAVAN: Well, so
far as the Reserve Bank’s warnings are
concerned, I do not know. I do not get
any warning as such. But this is a
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matter in which no warning is neces-
sary. It is a very obvious thing—when-
ever there is deficit finance it creates
a certain inflationary pressure and the
inflationary pressure ultimately ends in
the rising of prices. This is elemen-
tary economics.

SHRI A. P. JAIN : Do not make so
light of it. Warning depends upon the

timing and the amount of deficit financ-
ing.

SHRI Y. B. CHAVAN : Quite right.
It is an elementary thing. The point
I was making was that no warning
from somebody was necessary.

DR. BHAI MAHAVIR: My point
is not whether you require any warning
or not. You are perhaps too wise to
need any warning. But then the Re-
serve Bank has been the chief monetary
authority in this country. They have
a job and a role to play. May 1
know whether it is a fact or not that

they gave their opinion in very clear
terms?

SHRI Y. B. CHAVAN : That is what
I am trying to do. In many of
our discussions I brought it to the no-
tice of the Reserve Bank of India that
the question of money supply has to be
taken care of, that certain controls are
placed on trade and commerce
He has a very simple logic.
that whatever is given to the
sector is given only for production
purposes. In the private sector also,
like trade and commerce, they utilise
credit sometimes, 1 would say occa-
sionally or even many times, for hurt-
ing purposes, for exploitery purposes.
Therefore, steps have to be taken. We
have many a time brought it to the no-
tice of the Reserve Bank that these
steps have to be taken. It is mutual.
The Reserve Bank is not to sit in judg-
ment over us. The Reserve Bank helps
the Government and the Government
sometimes helps the Reserve Bank.

also.
He feels
private
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DR. BHAI MAHAVIR: Reserve
Bank is supposed to advise.

SHRI Y. B. CHAVAN : They are
supposed to advise. If it is necessary
we also advise them, even warn them
if Parliament wants me to warn them.

DR. BHAI MAHAVIR : Parliament
would like to warn you.

SHRI Y. B. CHAVAN: 1 do not
know where he got the figure of Rs. 100
crores for the Independence year.
There is nothing wrong. This is not
silver jubillee. We are calling it the
Twenty-fifth Year of Independence.
One generation has gone and when the
new generation is coming it is much
better that they know the history of in-
dependence, the leaders of indepen-
dence, the philosophy of independence,

the ideology of independence. They
should know about it.
DR. BHAI MAHAVIR: Mr. Cha-

van, the question is about 3.1 rise in
prices.

DR. K. MATHEW KURIAN: The
twenty five years’ history is the history
of unemployment, increase in prices
and poverty.

SHRI Y. B. CHAVAN : When we
were fighting for independence, I do
not know where these people were. 1
know there were some parties who ob-
served black flag day on the Indepen-
dence Day. Dr. Bhai Mahavir may
possibly be aware of some parties.

DR. BHAI MAHAVIR: There are
so many things which are happening in
this country.

SHRI Y. B. CHAVAN: As far as
budgetary deficit is concerned, his main
point, he said, was that it has given more
credits to the Government. More
credits are given for purposes of food
stocks. For example, the Food Cor-
poration of India, when it maintains
buffer stocks of this size, naturally has
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to be given credit facilities. We are
taking certain burdens on the budget
itself for the purpose. Overdrafts is
another reason for deficit financing
and money supply. It is true that it has
become a matter of concern and regret
for the whole country. We have dis-
cussed this matter. We have taken

some very definite steps this year. We
have told them “no further deficit
financing”. And  whatever deficit

financing has taken place will be met in
a phased manner. Most of the States
will be paying in the form of 15 per
cent., some 25 per cent., some States
perhaps more. This is where we are try-
ing to impose flnancial discipline on
money supplies credit supplies.

SHRI BABUBHAI M. CHINAI:
Are these the only two, for food and
overdrafts to the States?

SHRI Y. B. CHAVAN : Also Cent-
ral Government. In my Budget itself
I had to resort to deficit financing of
nearly Rs. 250 crores this year. Last
year because of Bangla Desh and the
war situation we had to incur more on
deficit financing. So, when we talk
about it theoretically, deficit financing
certainly is not a very healthy thing.

SHRI BANARSI DAS (Uttar Pra-
desh) : It was to the tune of Rs. 400
crores and you spent less than Rs. 400
crores.

SHRI Y. B. CHAVAN : Weli, then
we will have to discuss it. Why do you
want to bring that in, Mr. Banarsi Das?
I do not know whether you really
know what you are talking about. The
main point is, we all know that deficit
financing is cerlainly not very desirable.
But there are certainly some compul-
sions. As I was explaining to the other
House a few hours before, there are
certainly economic reasons for it, there
are political compulsions, as there were
last year because of war, Bangla Desk
refugees, etc.



205 Calling Attention

AN HON. MEMBER : Floods.

SHRI Y. B. CHAVAN : Yes, floods,
for example. Last year we had made
a provision for Rs. 50 crores; but we
had to spend more than Rs. 100 crores
for floods and natural calamities last
year.

DR. BHAI MAHAVIR: There is a
flood of water in the country and you
flood the market with currency.

SHRI Y. B. CHAVAN : Well, you
always make merely a post-mortem
examination. The Government has to
face the situation, lead the country and
find a way out. If there is flood in
U.P. or Madhya Pradesh, you will cer-
tainly ask, “What ave you doing for it?”.
This is what I have done for it and this
is the result of it now. And now you
say, “Why have you done this?”. So,
this is an exercise in self-contradiction.
It does not mean that the problem is
easy. It does not mean that we are not
concerned. Ultimately the prices are
having their effect on the poorer class-
es. Particularly, as Mr. Kulkarni said,
the real question is that of the unorga-
nised sector because the organised sec-
tor certainly can bargain. What do we
do for it? For that we have to take
some steps. As I said in the last para-
graph of my statement, we will have
to make some concerted efforts in the
field of agricultural production and in-
dustrial production. Hon. Members
ask me, “What positive steps are you
taking for increasing industrial produc-
tion?”. Sir I am providing a large
amount of foreign exchange for getting
important raw materials to keep in-
dustrial production on.

SHRI CHANDRA SHEKHAR (Uttar
Pradesh) : Are you sure that this is
being utilised properly? Have you made
any exercise to find out how these
foreign exchange resources aic being
utilised?
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SHRI Y. B. CHAVAN:
your criticism may be right. I am not
going into that. My point is, what
measures we are taking about it. Of
course, the implementation part is
there.

Possibly

SHRI CHANDRA SHEKHAR : No,
that is not the question. Please excuse
my interruption, Mr. Deputy Chairman,
The whole thing is, these are the conse-~
quences of the present situation and we
cannot avoid it perhaps. But there are
certain things which can be avoided.
For example, I can mention two things.
Last year, when the whole country and
almost all the economists were saying
that food production was going down,
your Government again and again was
insisting that food production had in-
creased. Now you have come to the
conclusion that there was some short-
fall in food production. Again last year
your Foreign Trade Minister made
the tall claim that the exports were go-
ing very high. The Reserve Bank con-
tested it. But you still insisted, and
even to-day your Foreign Trade Minis-
ter insists, on that claim which is
against all facts. How much imports.
have you allowed and how much have
you exported? Is there anybody in the
Government of India {o make any ex-
ercise and show how this tall claim cam
be allowed to be made which distorts
the whole projection of our financial
policy? This is what I meant.

SHRI Y. B, CHAVAN: Well, Sir,
as far as agricultural production is
concerned, certainly our estimates have
not proved correct. That is true. ¥
can explain it but I do not want to
justify it or enter into an argument
about it. T can explain it, because last
year in the case of nearly half a dozen
States, many of them were suffering
from drought and many of them were
suffering from flcods. So these esti-
It is true
that instead of increase in production,
it has gone somewhat wrong.
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DR. Z. A, AHMAD : There will al-
ways be some drought and some floods.
So, your estimates always go wrong.

SHRI Y. B. CHAVAN : Sometimes
they have come true also. The year
before last they came true.

DR. Z. A. AHMAD: That is an
accident.

SHRI Y. B. CHAVAN : If you want
to call it an accident, you can call it an
accident.

SHRI CHANDRA SHEKHAR: 1
was not trying to find fault with you.
But do you as Finance Minister know
how much imports has been allowed
during the last two years and on what
items? I can say, even to-day you do
not know how much import is allowed
and on what items because I am sure
there is no co-ordination between the
Reserve Bank, the Foreign Trade Mi-
nistry and the Finance Ministry. Every-
body is creating his own empire
and going in his own way. Ultimately
when the whole economic situation de-
teriorates, you come with one explana-
tion or the other. Is there any way-
out whereby there can be some such
coordination? I can say I have tried
to find out if anybody in the Govern-
ment of India knows even today how
much import has been allowed during
the last two years. You ask aaybody.
They will say they will find out. If
there is a scarcity of foreign exchange
resources, how can a Government in-
dulge in such a luxury that it goes on
allowing imports without knowing what
it is doing?

SHRIY Y. B. CHAVAN : The honour-
able Member made certain points.
They «can be discussed at the
proper forum. I do not want to enter
into a debate about it now. I take it
in that spirit. My only point was what
specific steps were taken. I made a
limited statement that the most impor-
tant and scarce commodity which is
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free foreign exchange is also being uti-
lised to keep the production going.
This was a limited statement, particu-
larly in the case of fertilizers. For
example, fertilizer is very much neces-
sary for agricultural production. Steel
and other things are very material for
industrial production. And we are
earmarking large sums of foreign ex-
change. I was merely making a limited
point about what positive steps have
been taken for agricultural production.
And 1 can only say what foreign ex-
change was released for purposes of
import in the last years. If the honour-
able Member wants that information, I
can give him specific information about
it. I will certainly give that informa-
tion as far as foreign exchange is con-
cerned because that is a matter with
which I am directly concerned. I can
certainly give that information.

DR. BHAI MAHAVIR : Mr. Deputy
Chairman, I wanted specific informa-
tion about what steps have been taken
to introduce economy, whether he is
worried about the cumulative effect of
the recent increase in steel prices that
has been permitted, what the sugar
position is, whether there is going to be
a check on at least the Ministers’ hops
on helicopters from place to place for
party work or for alleged official work
and whether the Pay Commission’s re-
port is coming. These specific points
he has not answered.

SHRI Y. B. CHAVAN: Positive
steps for economy have been taken.
They are being taken. I do not know
about the other thing. When you are
mentioning about one particular Minis-
ter, it is very difficult to answer that.
You ask that guestion in the presence
of that Minister so that he can get up
and give you an answer, and I am sure
be will be able to give some reply.

DR. BHAI MAHAVIR: I can give
you instances. All right, at least tell
us what steps have been taken to intro-
duce economy; leave about Mr. Shukla.
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SHRI Y. B. CHAVAN : While mak-
ing suggestions you are making allega-
tions against some members, . .

DR. BHAI MAHAVIR: I am not
making wrong allegations. I am making
an allegation which is completely
correct. There was a day when two
Ministers flew in a helicopter for Har-
dwar for a party meeting and they came
back. 1t is a total misuse. It is a total
misuse of official resources.

SHRI Y. B. CHAVAN : Instead of
making such allegation now, you make
them when the Minister concerned is
present here so that he can answer that.

DR. BHAI MAHAVIR: It is in this
context that because of such wasteful
expenditure that prices are going up
that [ made the allegation now.

MR. DEPUTY CHAIRMAN: You
are indulging in cross debate. There
will be no end to this discussion.

DR. BHAT MAHAVIR : I seek your
protection. 1 raised three points. My
suggestion in regard to sugar. . .

MR. DEPUTY CHAIRMAN: If
you raised certain points, let him ans-
wer them. Please do not go on with a
cross debate. While he is replying to
your guestions, you are raising fresh
questions.

DR. BHAI MAHAVIR: I can un-
derstand his not explaining whether Mr.
Shukla went there or not; I do
not insist on that. What about other
points? What positive steps have been
taken to bring about economy in un-
productive expenditure as has been
claimed here? What is the stock posi-
tion of sugar? Are the things going
to improve or not? Because, the Gov-
ernment has not been able to frame a
sugar policy. What about the rising
prices of steel? And then what about
the Pay Commission’s report?
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MR. DEPUTY CHAIRMAN : Now
for five minutes do not ask him any
questions.

SHRI Y. B. CHAVAN: I think I
have given him answers for ten mi-
nutes, What more can I do? Now if
you want me to speak for five minutes
more, I can speak. . .

DR. BHAI MAHAVIR : You should
at least touch the points I raised?

SHRI Y. B. CHAVAN : That I have
done. Measures for effecting economy
are taken in different directions, if not
in one direction. As far as Ministers
are concerned, they have undertaken a
cut of 10 per cent of their pay, if you
want some specific example. Unneces-
sary travelling is also being reduced. ..

DR. BHAI MAHAVIR : What about
giving up the perquisites?

SHRI CHANDRA SHEKHAR: He
goes on making comments.

SHRI Y. B. CHAVAN : Dr. Maha-
vir, you are not allowing me to speak.
You wanted to know specifically about
certain things and I am giving you spe-
cific information. As far as sugar is
concerned, certainly there is going to be
difficulty, but it is not because of our
fault, there is the difficulty of shortage
of supply of sugarcane. We have to
see how we can increase production of
sugarcane. This year we are trying to
lay down certain policies which will
encourage sugar production this year.
This much 1 can say. What more can
I say?

DR. BHAI MAHAVIR : What about
steel ? What aboug Pay Commission ?
How do you expect us to observe si-
lence when he does not say anything
about £ay Commission?

SHRI S. D. MISRA (Uttar Pra-
desh) : I shall request you to guide Mi-
nisters by telling them not to depend en-
tirely on their memory when questions
are put. They should note down
points—1, 2, 3, like that. Now the
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MR. DEPUTY CHAIRMAN: I
have asked him. That was all the
answer he gave.

him say that he has no answer. Has
he touched upon steel price rise at all?

MR. DEPUTY CHAIRMAN: 1
cannot force an answer out of him. Are
you going to put your question

i
i
DR. BHAI MAHAVIR: Then let {
Shri Banarsi Das? ;
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Mr, Chavan, nature also will not res~
pond to your needs. If you are miserly,
nature also will withdraw its co-opera-
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SHRI Y. B. CHAVAN : Sir, they go
on making complaints that I do not
answer their questions. Unfortunately,
his entire speech does not confain any
question. So what am I to answer to?
The only thing he went on repeating is
that we made promises for holding the
prices but we have not been able to do
that. We have been making, and we
will make, attempts and efforts to hold
the price rise, but completely holding
the price line is not so simple as that.
It is impossible. . .

DR. BHAI MAHAVIR: But have

you done it partially at least?

SHRI Y. B. CHAVAN: Price rise
in a developing economy is sometimes
inevitable. But we have to see that it
does not go beyond reasonable limits.
And that is exactly what is our concern.
I have mentioned about the steps that
can be taken. He wanted to know more
about sugar, particularly, because he is
interested in sugar. He says that there
is a different policy for the south and
the north. It is not true. Really speak-
ing, policy is the same. Sometimes the
methods of production are different, the
content of the sugar is different in differ-
ent areas. Therefore, the problems of
sugar industry differ from State to State.

He was talking about what we are do-
ing about sugar industry in U.P., which
has gone wunproductive. I think he
should ask this question of himself as to
what they were doing for the last about
20 years in U.P. ...

SHRI BANARSI DAS:
to the step-motherly treatment of the
Centre. You wanted to ruin the indus-
tries of northern India.

It was due

SHRI Y. B. CHAVAN : It is no use
throwing allegations against each other.
These are realities.
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Now, as far as electricity is concern-
ed, really speaking, we have, during the
last three Plan periods, made tremend-
ous efforts for electricity production.
But the demand for electricity is in-
creasing so fast, both for agricuitural
purposes and for industrial purposes,
that we are very much short of it, and
are not able to meet the demands of the
people. We have to make these efforts.

MR. DEPUTY CHAIRMAN : Dr.
Kurian.

DR. K. MATHEW KURIAN : The
hon. Minister’s statement is very pathetic
one, particularly because he has repea-
ted the same old cliches on any occa-
sion when prices have been discussed
& this House, Whenever prices rise,

the hon. Minister says that produc-
tion has to increase, the distribu-
tion system has to be improved,

they have to have monetary control and
so on. Sir, I would like to put to the
hon. Minister an elementary question
because he seems to be particularly con-
cerned about elementary questions: Is
he asserting honestly that credit policy
in a developing economy is effective in
controlling prices? Is he doing that? 1f
so, it goes against the very elementary
principle of public finance relating to
developing countries. Credit policy is
a relatively ineffective instrument of con-
trolling prices in a developing economy.
The last twenty-five years of experience
of independent India goes to show that.
Sir, the hon. Minister has repeated the
oft-repeated statement of the Prime
Minister that price increases are inevi-
table in a developing economy. So 1T
would ask the hon. Minister: Is he
serious when he states that? During the
last few vyears, agricultural production
has declined in certain sectors. Indus-
trial growth rate has been going down.
It is precisely in a period where indus-
trial growth rate has been going down,
in a period where agricultural produc-
tion has been going down that we have
this situation. It is not as if it is a
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seasonal problem; it is not as if it is a
momentary problem. There is a serious
economic crisis which he fails to under-
stand. I charge the Government of con-
fusing the people, of misleading the peo-
ple and this House, of avoiding, of not
highlighting the real cause of the malady.
The real cause of this is very clear from
the statement laid on the Table of the
House and also from the Mid-Term Ap-
praisal of the Plan. There is a serious
economic and financial crisis enveloping
our economy and unless we put our fin-
ger on this problem we will not be able
to solve the problem of prices either.

Sir, the statement laid on the Table of
the House is an exercise in statistical
jugglery. When I say this I am not sug-
gesting the usual type of inadequacies of
statistical data. I make this serious
charge that there is a deliberate attempt
by the political leadership of the Gov-
ernment to use the statisticians and the
economists in the Government as guinea-
pigs and make them re-arrange the
statistical data to produce a consumer
price index which is a hoax on the peo-
ple. The consumer price index which
has shown an alarming increase — even
according to their own figures — does
not really reveal the real seriousness of
the matter, This index is a hoax on the
people. I really charge the Government
that in the last one or two years they
have deliberately attempted to mislead
the people by manipulating their statis-
tics. This has been evident in Foreign
Trade, this has been evident in the
figures relating to food production and
prices,

I would also like to emphasise that
the remedy suggested by the hon. Minis-
ter is again too elementary to be accept-
ed in any serious discussion. He says
he is going to have a fairly restrictive
monetary policy. I have tried to point
out that it is one of the most ineffective
instruments for price control in a deve-
loping economy, particularly in India.
This is the conclusion of all serious stu-
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dies on Public Finance. To rely on cre-
dit policy as a great instrument for con-
trolling prices, I think, is an elementary
mistake that the Finance Minister has
made.

1 would like to know from the hon.
Minister, when he talks about controlling
non-Plan expenditure does he mean con-
trolling or freezing the salaries and al-
lowances of the low-paid Government
employees? Whenever the Government
talks about non-Plan expenditure, it re-
ally means controlling the salaries
and allowances of the low-paid people.
If you cannot control the prices there is
no contradiction when we demand thaf
the Central Government employees
must be given a rise; there is no contra-
diction in it. There is a contradiction
in the policies of the Government
not in our demand. If you cannot con-
trol the prices the people have a right to
demand that the erosion in their wages
must be corrected; there is no contra-
diction in it. If the Government is
unable to control the prices, it is the
duty of the people to ask and demand
that the wages which have been taken
away from them, the real income which
has been eroded, must be replaced. It
is the Government which is taking away
the income from the poor people, trans-
ferring the value which the working peo-
ple in India produce to the owners of
property.

If he is serious on non-Plan expendi-
ture, I will give one small instance. The
Kerala Government officials had to come
to Delhi to the Planning Commis-
sion to discuss, explain and clarify the
unemployment schemes. According to
my information — which can be check-
ed up — the expenditure on travel —
T.A. and D.A, for the staff who have
been asked to come to Delhi to explain
and clarify — would have been enough
to implement some of the unemploy-
ment relief schemes. This is the way in
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which the Government spends. This is

the hierarchical way in which decisions
are taken in Delhi. Concentration of
powers and amassing of political power
in one party and in one person will ulti-
mately lead to this. This Government
cannot control non-Plan expenditure at
the upper level but they would control
the salaries and allowances of the poor
people whose real income has been erod-
ed by the price rise. Lastly
I would like to know from the
hon. Minister, when he talks
about inadequacy of resources and
then need for deficit financing, whe-
ther he will at least in this late hour
agree to the general demand of the peo-
ple, raised by many political parties also,
that he should demonetise the high de-
nominational currencies in order that
the whole black money economy can be
controlled. Actually the Government
protects black money. Crores of rupees
are kept by the owners of property,
while the Government introduces deficit
financing and increases the tax burden
of the people. If this is the way in
which they try to solve the problem of
price rise perhaps they are not serious
and they only want to protect the pro-
perty, income and the huge profits of the
property owners.

3 pM.,

SHRI Y. B. CHAVAN : Mr. Deputy
Chairman, Sir, the hon. Member instead

of asking questions has made many
charges.

DR. K. MATHEW KURIAN: 1
have asked several questions.

SHRI A. G. KULKARNI: He has
given the philosophy of his thinking.

SHRI Y. B. CHAVAN : Yes; he has
given the philosophy of his thinking
which is full of exaggeration as when he
said that the expenditure on the jour-
neys of the Kerala officials would have
been enough to remove unemployment

in Kerala.
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DR. K. MATHEW KURIAN: 1
said that some of the schemes could
be implemented.

SHRI Y. B. CHAVAN: Sir, there
should be some limit to exaggeration
that one can make. I can understand
some eloquence but.. .

DR. K. MATHEW KURIAN: Mr.
Deputy Chairman, he is misleading the
House. He is distorting what I have
said.

SHRI Y. B. CHAVAN: You have
distorted yourself.

DR. K. MATHEW KURIAN :
it would have been enough to
ment some of the schemes.

I said
imple-

SHRI Y. B. CHAVAN: You are
quite capable of distorting yourself. I
am not distorting you; it is not neces-
sary for me to distort you.

The only important point that he tried
to make was that Government emplo-
yees have got every right to ask for wage
rise when their wages are eroded. It is
a very reasonable proposition and we
are not disputing that. The only point
to which I have made a reference in re-
ply to Mr. Kulkarni — and he raised a
very valid point, a very important point
which is for all of us to consider
that while the organised sector has got
the advantage we are not in a position
to do anything for the unorganised sec-
tor because they have not got that bar-
gaining power. That is the only point
that has been made. Certainly if the
prices are rising beyond a certain limit
accepted by Government, the employees,
particularly Class IIT and Class IV em-
ployees have got every right to ask
for more. I am not disputing that parti-
cular thing at all. He said that I have
stated that credit control alone would
control the prices. I have not made
any such statement. I have mentioned
that as one of the steps that we have
contemplated. Really speaking my main
emphatis is on industrial and agricultu-
ral production.
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DR. K. MATHEW KURIAN: In

which you have miserably failed.

SHRI Y. B. CHAVAN: Certainly
you are entitled to have your view. [
am not prepared to accept it because we
are trying to take all steps to increase
production in agriculture and in indus-
try.

DR. Z. A, AHMAD : Sir, this state-
ment is very unsatisfactory because it
does not deal with the real causes, the
root causes of the whole problem. I
think Mr. Chavan has a very weak case
and that is why he was very apologetic.
It would have been more honest to say,
well, under the circumstances with these
policies it is very difficult to control
prices. I would have appreciated that
much better. The fact of the matter is
that our whole economic structure is
such that you as Finance Minister or the
whole team of Ministers together will
not be able to control the prices. We
were told when we were studying in
the London School of Economics that
in a developing economy there will be
inflation and it will tend to increase the
prices. True; I recognise it; it is a cor-
rect principle but there is a time limit
to that. After some time production
should register such progress that the in-
flation could be offset with the result
that you have steady prices. That is
the whole idea. But for all time to come
we say we are a developing nation and
that the inflationary spiral will go on and
on and on. This stock argument can-
not hold water.

SHRI Y. B. CHAVAN:
to a reasonable extent.

DR. Z. A, AHMAD : Very often we
hear this argument. Even if you did not
say that I think you hinted at that. You
don’t say very categorically but you hint
at that. Now, Sir, I think you are a
prisoner of your whole system, If I am
wrong, you can say that. You are a
prisoner of your whole system. Your
intentions may be very good. I can con-

I said only
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cede that your intentions are good. 1
concede that you want to garibi hatao.
I concede that you want that people
should get their foodstuffs at lower

prices. But your whole system is suca
that you cannot do it on three points.

There are three major points on which
one has to examine your system, Num-
ber one is mixed economy and the logic
of mixed economy. Profiteers are to be
allowed to carry on. You have to sup-
port them. You have to sustain them.

You cannot curb them. So, mixed eco-
nomy will have this logic that the mix-

ture will be such that profiteering will
go on unless you say no, no mixed eco-
nomy. If you have a well balanced

socialist economy, then you will
control it. Now you cannot control
it. Take for example sugar. In

sugar it is fantastic that 40% of the
total production is handed over to them
to be sold at Rs. 3, Rs. 3.50 and Rs. 4
per kilo. Now it is four rupees and
they make enough profit, colossal profit
because even at the controlled price at
which you are taking the 609, they are
making a profit. And at twice or thrice
that price, they make twice or thrice that
profit. Can you swear that only 409%
is going to the market? Why should 1
not presume that wrong records are
shown and 50% and 609% of the total
production is going to the open market,
50% at least. There is now the Plan
and your great experts, the Commission
people, are sitting there, and I do not
think T will be revealing a secret if the
plan is just to allow that 40% to be
given to them to be sold at whatever the
price, and make the sugarcane-growers
partners in that profit. Fantastic abso-
lutely. This is the level of thinking,
when 50 to 60 thousand sugarcane-gro-
wers are there, that out of that black-

marketing that the millowner has made,
let him get all the profit there. And

then we give the theory that there is go-
ing to be partnership between the mill-
owner and the sugarcane-grower. (In-
terruptions) How will he know ? What
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will he get? This is the high level of
thinking of the commission appointed
for sugar. This is the time. So, at that
level profiteering will go on unless you
fundamentally change your policy and
curb profiteering and introduce the
principle of price control and have
honest people to enforce that price con-
trol at different levels. If you cannot
do that, then what is the use of saying,
“we are holding the price-line”? You
cannot control it. Secondly about defi-
cit financing. Undoubtedly the needs of
the people are growing. You are a
poor country. You will have to resort
to deficit financing, Your State sector
is losing. You have no...

SHRI BABUBHAI M. CHINAI

Why do you say ‘you’? Say ‘we’. We
are also partners.
DR. Z. A. AHMAD: I am not

speaking about ‘we’ or ‘you’. I am talk-
ing of the country as a whole. I am
talking not about Mr. Chavan but about
the policy which all of wus have been
pursuing, but the main responsibility for
policy-making is directly on you. If I
come and sit there, you can tell me that
I am also doing that. But that will not
happen. So, what I want to say is this
that the needs of the people are grow-
ing. How will you meet them? You
want to put a curb on foreign borrow-
ing, which is also a shackle round our
neck. Therefore, deficit financing is
inevitable. Therefore what is necessary
is that strict economy should be enforc-
ed. T think there is a lot of wastage in
Government. 1 see these committees
and commissions working, and for a
small thing they travel and travel here
and there — there are so many groups
and so many committees — and it
amounts to millions and millions of
rupees.

DR. K. MATHEW KURIAN: You

. have partnership in that.

DR. Z. A. AHMAD : Of course we
are partners in that whole system. By
reason of the fact that you are sitting
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here you are also a partner. Otherwise,
you can go out. Why do you draw
Rs. 50/- a day?

Therefore, there is a lot of wastage
and 1 think economy measures are ab-
solutely essential.

The third thing is production and I
want to say something on this matter.
Production is not increasing. There has
been an increase of only 2.5% or nearly
39 in industrial production. Then you
cite the vagaries of the monsoon. Then
you explain these high prices by the
fact — as you just said — that the esti-
mates go wrong. He says it is because
of cyclone here, flood there and drought
elsewhere. This is a country of cyclo-
nes, floods and drought. Every time it
will go wrong. My point is that unless
there is a determined policy, a new policy
of increasing production at all levels,
and particularly at the industrial
level and the agricultural level, we will
not progress. We have registered some
advance in agriculture, but there also a
lot more can be done. For example,
take sugar, Why is there very little
sugar? It is because the cane area is
getting smaller and smaller. 1t is getting
restricted. Why not give more incen-
tive to the sugar-cane cultivator? Why
every time only Rs. 7 and a few paise
are given for a quintal and Rs. 70 for
a tonne? Have you made any assess-
ment of the cost of production of sugar-
cane? You have not, I am a small
sugar-cane grower myself. T know that
at the rate of Rs. 7/~ it becomes uneco-
nomic. It is absolutely uneconomic.
When we go to the Agricultural Prices
Commission, they say “No, the Tariff
Board has fixed it.” How have they
fixed the price? Have you made any
assessment of the cost of production?
No. All these bureaucratic and arbi-
trary restrictions, moods, fancies, brain-
waves come in the way of production.
Therefore, the production processes have
to be reorganised and I would say
even revolutionised. 1 say revolutionised
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in the sense that with a sense of ur-
gency you have to change the methods
of production, guiding and developing
production both in industry and agri-
culture, If you do that in a fundamen-
tal way, then the price-line can be held
and he will get cheaper products. 1
would plead for bricks also. They cost
Rs. 120 or Rs. 130....

SHRI S. D. MISRA : Also, steel.

DR. Z. A, AHMAD : Who can build
a house at such a high cost? Mr. Guj-
ral says that he has given instructions
that so many houses have to be built,
but who will build those houses?

AN HON. MEMBER He is no
longer there.

DR. Z. A. AHMAD : Somebody else
is there. So, I would plead, please do
not remain prisoners of vour policies.
These policies have to be fundamentally
examined and if you do that T think we
have the competence, we have the energy
and we have the capacity. Provided we
have the correct policies and the correct
implementation of those policies, we
can hold the price-line, bring prosperity
to our people and guarantee progress for
the whole country.

SHRI Y. B. CHAVAN: The whole
thing is developing into a sort of debate.
For an hour and a quarter now I have
been explaining my point of view. Now,
what the hon. Member says is certainly
one point of view which is important. I
agree with him when he says that we will
have to reorganise and re-energise
our methods of production and some
new strategy will have to be thought
of for increased production. I am one
with him. We will have to think of new
ways, new methods and new techniques
will have to be implemented, which is
being done, but he started by saying. ..

DR. Z. A. AHMAD: It is not being
done. You can say that it will be done.
SHRI Y. B. CHAVAN : I would like

to respectfully submit to the hon. House
that the process has started. I do not
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say that it will done, as if we are not do-
ing it, The process has started, but he
should not start by saying that we are
prisoners of our system. He wants us
to be prisoners of his system.

DR. Z. A, AHMAD: No, no.
Everybody is a prisoner of his system.
Change your system,

SHRI Y. B. CHAVAN:
right.

SHRI BHUPESH GUPTA (West Ben-
gal) : Your whole system is a damned
system . . .

SHRI Y. B. CHAVAN:
know why he is so angry.

SHR] BHUPESH GUPTA : Yes, Sir.
The system stands itself condemned. If
you critically analyse the whole system,
you will find that it is a built-in feature
of the economic system which is operat-
ing in the country. He should go into
the root of it and Mr. Chavan has said
in this very House that he can take phy-
sical command of this.

SHRI Y. B. CHAVAN : Let him con-
tinue.

MR. DEPUTY CHAIRMAN :
Babubhai Chinai.

That is all

I do not

Mr.

SHRI BABHUBHAI M. CHINAI:
Sir, the hon. Finance Minister has been
replying to questions for the last one
and a half hours, and the same thing is
being repeated. It is not my desire to
do so. I intend to put specifically four
or five questions and point out to him
also as to what is the exact position to-
day and ask him what steps he is going
to take. My first question is what will
be the effect of the price explosion which
is taking place today in wages. My
second question is if wage and price ex-
plosions cannot be contained, then what
will be the fate of our planning and in-
vestment. My third question is, would
not ceiling on land further accentuate
production problems and add to price in-
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stability? My fourth question is,
what will be the effect of ceiling on land
on production, tractors, fertilizers, tube-~
wells and other agricultural implements?
My last question is, what do we consider
is the relationship between population
and price explosion ?

Having said this, I want to point out
to the hon. Finance Minister from an
economic bi-weekly which comes out in
Bombay; unfortunately it is in Gujara-
ti, but I am not going to take
much of your time; I am only going to
quote six or seven examples which will
bring exactly what is the position today
so far as some of the food articles are
concerned. Take, for example, the
wheat prices. The wheat price which in
April was about Rs. 90 to Rs. 92 has
touched Rs. 118. Then we go to gram
which was Rs. 90 to Rs. 92; it is Rs. 120
to Rs. 122, If we take Rajasthan mung
which was Rs. 180, it is now Rs. 200,
If we take mung dal it is Rs. 225 to Rs,
235. If we take urd dal it was Rs. 260
to Rs, 270; it has gone up to Rs, 345
to Rs. 350. If we take toor, it was Rs.
125; it is now Rs. 158 to Rs. 160. If
we take toor dal which was Rs. 180, it
is now Rs. 250. If we take masoor dal,
which we take on this side of the coun-
try, it was Rs. 150; now it is Rs. 175 to
Rs. 200,

Coming to sugar, much has been said
of sugar, but I only want to point out
to the Finance Minister that as soon as
it was announced that the price from
August will be such and such per quin-
tal, the price went up by Rs. 10 to Rs.
12. I do not understand why prematu-
rely the price which was going to come
in August should have been announced
in the beginning of July and allow peo-
ple 10 to 12 rupees more per quintal.
Unnecessary. Then, Sir, if we take this
jaggery, the same story is there; it was
Rs, 110, now it is Rs. 122. Similarly if
we go to vegetable ghee, it was ks, 140,
now it is Rs. 151. Then coming to oil
seeds which are one of the major

- ST RS
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factors of our day-to-day life, the price
has gone up from Rs. 2 to Rs. 2.50 to
Rs. 4 to Rs. 5; for 10 kilos today it is
Rs. 42. People are no doubt taking ad-
vantage of the short supply, I agree, but
I would like to know from the hon. Fin-
ance Minister what steps the Gov-
ernment has taken; unless Government
comes out with a heavy hand, the poor
and the middle class and even the upper
class will not be able to frame their
budget.

SHR1 A. G. KULKARNI :
46.

SHRI BABUBHAI M. CHINAI: Mr.
Kulkarni is uptodate. It is Rs. 46, 1
concede; it is neither in my favour nor
in your favour. (Time bell rings) Sir,
please do not put your hand on the bell.
1 want to give some instances to prove
that the prices are running away.
It is not stable. It is not a small infla-
tion, it is running away. And please
allow me to quote a few instances be-
cause they are of day-to-day concern.
I am not going to quote anything out
of the way.

It is Rs.

Take copra, or cocoanut. Cocoanut
prices which were between Rs. 370 and
385, today they are between Rs. 465
and 470, And my friend from Kerala
will bear me out—the Alleppey coconut
which was Rs. 380 before is now
Rs. 450. This is the position. I do
not want to take up your time. I have
got many other instances also. Illa-
yachi crop is now 60 per cent. Haldi
price has come up to Rs. 254 from
Rs. 235. And mirch price has gone up
from Rs. 310 to Rs. 340.

The point that I am making is, we
have political stability; we have a good
administration to go on with our day-to
day work. But what is the idea of
sleeping over this? We cannot sleep
over this because the prices are running
away. For example, the index was
showing a price rise of 7 per cent only
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for the last three years. I concede.

But in food, it was 15 to 20 per cent.
Even today it is 15 to 20 per cent in
food, and you cannot allow food prices

to go up. This complacency can-
not be tolerated and if we fole-
rate it, not only will the country

be in difficulty, not only will the con-
sumers be in difficulty but let me warn
you, Sir. The Government and the
Finance Minister will be in great diffi-
culty. I do not want them to be in
difficulty. But this is the occasion
when one must take stock of the real
situation which is prevailing in our
country, and I warn them. For god’s
sake, kindly do something. See the pro-
duction, see the growth. He himself
has conceded that it is 2.2 per cent.
Therefore the industry has not taken
money. Where is the money going?
As he has himself conceded a few mi-
nutes before, the money has been go-
ing, firstly, in overdrafts to the States
about which he said that he has asked
them to minimise and square it wup.
He said that money has gone for wages
for the white-collared people. He has
also said that natural calamities have
taken up much of our money. But,
Sir, do not only say that natural cala-
mities have taken it up, they are going
to take up much more of your money
in future also as we see today. I wish
and pray that it should not happen.
The monsoon is late even today. All
round we are getting reports that there
is no monsoon. Even from our State
of Maharashtra from where the Finance
Minister and I come, we have
been hearing reports of shortage of
rain in most parts of the State, I will
reserve the rest of my observations at
the time of discussion, but to wind up,
I want to appeal to the hon. Finance
Minister. Please do not think that
only because credit restrictions will be
there you will be able to arrest the pri-
ces. Credit restriction is one of the
things, as you have already said. But
what we require is more and more pro-
duction. For more production only
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ideology will not do, practical steps are
necessary. Therefore, Sir, with all due
respect to the Finance Minister and the
Government in power, I submit, kind-
ly apply your mind to more production
both on the agricultural front and on
the other fronts so that there may not
be any difficulty, as we are seeing to-
day, during the next year when you
frame your Budget. Otherwise, you
will go out of gear, the country is
bound to go out of gear at that stage.
I would be grateful to the hon. Finance
Minister if he would be kind enough to
assure us on these points, and reply to
the points which I have raised. Thank
you,

SHRI Y. B. CHAVAN: As far as
the retail prices are concerned, which
the hon. Member has mentioned, by
and large, they are true; about edible
ghee and pulses, by and large, they tally.
It is true that some of the pul-
ses are certainly higher in prices, which
is causing concern to us, to which I
have already agreed. He has raised
some theoretical points in this sense that
we know the effect of price explosion
on wages. Naturally, it will be some-
thing very undesirable and if the wages
go up, certainly, it will affect invest-
ment and planning also.

SHRI BABUBHAI M. CHINAI:
You cannot say no to that. I Xknow
that the reply would be that you would
concur with me. But what steps is
the Government taking? These are the
questions. For that also you have in-
dicated your answer.

SHRI Y. B. CHAVAN : We have to
take more steps. We will have to have
some new strategy for the industrial as
well as agricultural production. This is
the only anmswer to these two problems
because runaway prices certainly bring
about very deeper crisis. We are aware
of it. T do not want to be complacent,
nor do I want to be indifferent to this
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question. Runaway prices certainly
create a very deep crisis in the eco-
nomy, and the economic crisis certain-
ly leads to political crisis also. I am
quite aware of it. ‘Therefore, the Gov-
ernment is quite serious about this mat-
ter. At the same time I would certain=
ly urge that there should be some under-
standing about it and not create
some sort of pessimism, some sort of
fatalism about this matter. Certainly,
we will have to exert ourselves to bring
about a change in the present situa-
tion.

He asked three or four points.

SHRI BABUBHAI M. CHINAI:
Five points, the five-point programme
of the Government. Your programme
is also five-point programme.

SHRI Y. B. CHAVAN : Ours is nor-
mally ten-point.

SHRI BABUBHAI M. CHINAI:
Abnormally five-point.

SHRI Y. B. CHAVAN: He asked
the effect of ceiling on land and pro-
duction. 1 would assure him that this
question of ceiling on land will not have
any effect on production as such.
There is no uncertainty about the idea
of ceiling. Now there is a very clear
idea as to what ceiling is going to be.

SHRI BABUBHAI M. CHINAI:
What I asked was due to this ceiling
what will be the effect on production
and also on the production of fertiliser
and tractors and so on.

SHRI Y. B. CHAVAN : I am coming
to that.

DR. Z. A. AHMAD : There will
be no ceiling at all after the Chief
Ministers’ advice.

SHRI BHUPESH GUPTA: Wil
there be another Chief Ministers’ meet-
ing? How many Chief Ministers’
meetings are in store, Sir? The more
your Chief Ministers meet the greater
the things go wrong.

22
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SHRI Y. B. CHAVAN : That is your
view about it. I think the decisions
that we took and the promises that we
gave to the electorate are being imple-
mented.

SHRI BHUPESH GUPTA: In your
eloquence you are accepting another
wrong thesis. Of course, we want more
production. But the experience shows
that increase in production does not
end necessarily in the holding of the
price line or decline in prices. We have
the experience of food production from
1970 million to 105 million tonnes. We
have also the experience of industrial
production from 5 per cent. to about 7
or § per cent during that period. The
price spiral had been rising. Therefore,
this thing happens in our economy due
to speculation and profiteering and
other malevolent factors which you are
unable to control. Other things not
being equal you cannot come to that
conclusion. What are you going to do
about these factors?

SHRI BABUBHAI M. CHINAL:
You were replying to my questions and
he has put you off the rails.

SHRI Y. B. CHAVAN : I am not off
the rails. You were asking as to what
is going to be the effect of ceiling on
the use of instruments, fertilisers, etc.
Personally, I do not see that there is any
relation between these two things.

SHRI BABUBHAI M. CHINAL:
Fertilisers are being used less and less
now.

SHRI Y. B. CHAVAN : May 1 tell
you that the demand for fertiliser is go-
ing up because I know I am releasing
more and more foreign exchange for
the import of fertiliser? Even today in
case of use of tractors etc. one would
have to look at it from the point of
view of practical experience. No one
farmer, say even having more than the
ceiling, can afford to maintain a tractor
by himself unless he is a very big land-
lord. Ultimately we will have to create
centres of service for this machinery,
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etc. Therefore, I do not think there is
any relation between ceiling on the land

and utilisation of modern techniques of
production.

SHRI MAHAVIR TYAGI: Are you
taking any steps to control unauthoris-
ed overdrafts by the States? Have you
taken any action in this matter?

SHRI Y. B. CHAVAN : I have ex-
plained, Tyagiji, before you came here,
that we have taken steps in that regard.

AV AT qETE WE (I Ta) :
vy agiay, § 75 wgwm #7 wr
SHF THTT AT T A€ ) A% Frezian

“price rise principally due to sea-
sonal factors or delay in the mon-
soon.”

W AR 9T AT FE W g &Y
HGFAAT EIAT &, FEFT FIW FioAa
wHEE US f5A T wgT FE el w
giEwre oo #1 fourm & wifag
FIT) & 1

W el s grew (fagre)
waw g1 A1V & At g wife wed §

St AT TN W 5 =S
waw g, I &Y, & g7 sfew s
AT FHA AU ML, T 9F IOy
a1 Y T gIIT Y, 79 aF 78 Oy
JAT TT TF 2 ADGT FAmaar )

4 FgAr wTRATE O @@ mrmer
gewe Ft fag i wnfas fif7 g
Tqq g 6 3EEr wwwwar &1 @ s
IRl W w@EAA g Srfrs sorea
qe1 § T F2 A Fv T2 9 gr
g AT HT TUTET T TETE | FIT
& FaT pfu faaer gEwt agr a4 gy
F WgIAT FY AT &7 A o
AT ITT TIAF AT FT IeqTea Frgey
gar axt fearg amy #Y gz oygeqy
g fF & JEur & T 9 uw e ar
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]Grrarg #T 378 FI fazar faat
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I8 a3g 1 g fadiew <@ s
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3
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st JraEE@ A 7 @ew e |
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Y

SHRI Y. B. CHAVAN: Sir,
hon. Member has raised mostly. ..

the
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SHRI Y. B. CHAVAN : Most of the
questions that the hon. Member has
raised have been raised by other Mem-
bers and therefore I have answered
them. He has only touched one new
aspect and that was about the back
credit. He made a suggestion in the last
minute that we are not taking any secu-
rity or other things from big account
holders, but only asking for security
from small farmers and so on. This is
not true, In the casg of big people
where they are supposed to ask for
Rs. 24 lakhs there is 5 special pro-
forma in which very close questioning
is being done and certain information
has been ask:d and the Reserve Bank
| has taken special steps to see that they
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are kept under control. There may be
some cases and if the hon. Member
could bring such cases to my notice, T
will certainly look into them. The other
suggestion was that immediately after
the election we sent circulars not to
give loans or credits, This is very pecu-
Jiar to the hon. Member. This is com-
pletely untrue, If he brings to my
notice any such circular. I will cer-
tainly take necessary action. Concern
was expressed in this House that some
rich farmers are taking advantage of
these things. Apart from that there is
no question of issuing circulars not 10
give loans to small farmers,

SHRI G. A. APPAN (Tamil Nadu):
Mr, Deputy Chairman, is it not a fact
that the prices go spiralling to their
unprecedented balloonistic heights on
account of lack of credit-worthiness of
our country? Is it not a fact that the
foreign exchange credit of India in
1947 was much higher than what it is
today ? If so, what was the foreign ex-
change credit in 1947 and what is our
position now? Is it not a fact that the
prices go up higher and higher because
rich becomes richer and the richer the
richest, and the poor becomes poorer
and the poorer the poorest in our coun-
try? Is it not because there is no
rational distribution of wealth and ser-
vices and jobs in our country? Some-
times five people from a rich family are
all employed in high positions whereas
at the lower level not even one member
trom one family is employed. Rich
people have all the money and even
black money to buy all things whereas
poor people do not have money even
to buy their necessitiess. May 1 also
know if it is not 4 fact that the price
rise in our country is due to the non-
support of our currency by the meta-
lic worth? Is not the price
rise in our country beyond all
proportions and reasonable trade
corms? 1 have been following the
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career of our finance Minister ever
since he was a Minister in Maharashtra
where he had made a very good mark.
1 am not merely praising him. He is
one of the very ablest of our Ministers.
But here in the Centre he is not able
to do things in his own way. If only he
is given a free hand, 1 am sure he
would have made a better contribution
to arrest the rise in prices. But because
he is answerable to the Cabinet, he is
not able to do as much as he likes or
as we expect him to do.

Mr. Deputy Chairman, Sir, is he
not aware that in the thirties and
torties the price of brinjal was far less
than what it is today? Was not the price
of sugar only 61 annas a seer? Was not
the price of gingely oil only 6 annas a
seer? But the prices of all the com-
modities have risen twenty-fold and the
purchasing power of our rupee is not
even five or six per cent. Is it not for
him to tell what sieps he would like
to take to save the poor .., . (Time
Bell) . . . from the spiralling prices
and also bring the rich and the poor
closer together? Is it not necessary to
see that the rupee has adequate pur-
chasing power ? This is what 1 would
like to ask,

SHRI Y. B. CHAVAN: Sir, the hon.
Member has given some general ana-
lysis of the situation which I may pos-
sibly agree with. But, Sir, at the pre-
sent moment, we are considering the
present price level, its causes and the
solution for this problem. Really speak-
ing, these are the important aspects and
during the last two hours or so I have
explained what the causes are, accord-
ing to me, for the price rise and I have
also indica’ed what steps the Govern-
ment has taken and alsp what steps the
Government would be required to take
and has to take. I also know that many
more steps will have to be taken I do
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not, therefore, think that there is
anything more that I can add to what
I have already said,

MR. DEPUTY CHAIRMAN: Yes,
Mr. Goray.

SHRI N. G. GORAY: If you are
really going to have a discussion,
then, Sir, I would not take the time of
the House.

SHRI Y. B, CHAVAN: It is more
than a discussion that we are having
now.

SHRI N, G, GORAY: This is a
rambling discussion only. I have got
only one or two questions to ask.

MR. DEPUTY CHAIRMAN: Al
right. Smt. Sita Devi.

SHRI N. G. GORAY: All right. 1
will ask later,
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t lady Member has correctly expressed
the resentment with the price situation.
She is very right and 1 think she has
sympathy for the people. As I have al-
ready stated in my statement, 1 cer-
tainly share her concern.

MR. DEPUTY CHAIRMAN: Mr.
Goray.

SHRI N. G. GORAY: As I said be-
fore, next time when we have a discus-
sion, 1 would like, in the first place, the
Finance Minister to go deeper into the
causes of this price rise. We have
listened to the questions that were
raised by the Members here and to the
replies that were given by the Finance
Minister, The Finance Minister has
admitted that the price rise could not
be checked, So far as the development
in the industrial sector, whether it be
the public sector or the private sector,
the development has come to only
about 2 per cent. If you further admit
that unemployment is growing, if you
admit that it has become very difficult
to check black money, the total picture
is that we have no planning at all, be-
cause planning means that we achieve
our targe's, whether it is the develop-
ment of industrial sector or agricultural
sector or dealing with the question of
unemployment or the prise rise. In all
these we have failed. Therefore, Sir, 1
would like the Finance Minister to tell
us when we discuss and go deeper into
the causes of this phenomenon whe-
ther he has come to this conclusion
that altogether a new planning will have
to be evolved, We will have to consider
whether this sort of mixed economy
can be worked out and whether the
time has not come when total nationa-
lisation will have to be resorted to, I
hope the Finance Minister will deal
with all these questions and provide
some sa‘isfactory answer for all these
{ problems. I want to draw the attention
| of the Finance Minister to the fact
' that while submitting this paper he has
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not taken into consideration the impact
that is going to be created by the scar-
city that is round the corner. Within
*he next 15 days or a month we shall
! the prices going up still further
ase there is scarcity not only in
State but at least five to six major
g&s would be affected and I do not
nink that the menacing position is
//going to change very much. Taking the
like
the Finance Minister to deal with this
problem in more detail and more depth.

SHRI Y. B, CHAVAN: Sir, the hon.
Member has come to a certain conclu-
sion and I have not come to the con-
clusion to which he has come that our
planning techniques or our planning
strategy has gone wrong. I have not
said that, but certainly there are
some difficulties at present. The diffi-
culty that we had to face in the last
year or certain unexpected difficulties
which have arisen now have made the
situation more difficult but that does
not mean that our planning strategy or
our planning technique or the philo-
sophy that we have accepted is wrong;
this is not my conclusion. Certainly new
techniques will have to be introduced
and we will have to reorganise the
methods, that is what I have said. As
he has said, difficulties are there but it
is no use taking a pessimistic view, I
am not taking a pessimistic view. This
year is a very difficult year, Looking to
the drought conditions and the rising
prices, certainly the administration will
have to rise to the occasion and see
that the prices are kept under control.
But in this matter I would require the
co-operation of the hon. Members in
taking rather a more constructive a
more rational view and not an agita-
tional view.

SHRI BHUPESH GUPTA: Only the
complex has gone wrong,

MR, DEPUTY CHAIRMAN: Sar-
dar Swaran Singh has to make g state-
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ment on the Agreement on Bilateral
Relations between India and Pakistan.

fSTATEMENT BY MINISTER RE,
AGREEMENT ON BILATERAL
RELATIONS BETWEEN INDIA
AND PAKISTAN SIGNED AT
SIMLA ON JULY 2, 1972

THE MINISTER OF EXTERNAL
AFFAIRS (SARDAR SWARAN
SINGH): Mr. Deputy Chairman, Sir,
I have the .

ot sget wwe wRa (fEEw)
Tg R FT FAIATH § | AEAHL I §
Tgd @ Wg Al § grEr fau
(Interruptions), Shame, shame.

MR. DEPUTY CHAIRMAN : Mr.
Yadav, please sit down.
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(Interruptions) ..

SARDAR SWARAN SINGH: Sir, 1
have the honour to lay on the Table of
the House a copy of the Agreement
between the Government of India and
the Government of Pakistan signed at
Simla by the Prime Minister of India
and the President of Pakistan op the
2nd July, 1972.

(Interruptions)

The Agreement is a first step to-
wards establishing durable peace on the
sub-continent. (Interruptions). It pro-
vides a framework which, if faithfully
worked out, can bring about an al-
together new relationship between India
and Pakistan,

(Interruptions)
DR. BHAI MAHAVIR (Delhi) :

Either you have to stop him or ask
him to sit down.



